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WEELKY STATEMNT FOR DESP

EXCISE APPEAL BRANCH

ATCH OF ORDER

CESTAT, NEW DELHI-110066
FROM 25.09.2017 To 29.09.2017
’ ORDER NO. DATE OF DATE ON
SNO. | APPRALTO: ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS
TO HON’BLE
PRESIDENT/V1
CE
PRESIDENT/ME
MBERS
FINAL ORDER
MISC ORDER /%—_
STAY ORDER _:
1.0. ORDER
NILL

Asst:z(egw -

Excise Branch-DB

Kind Attention: Now all

i judicial i
website ns mowon: Now Sigj orders are being suomotu disclosed on CESTAT
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